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Detailed Appropriation Accounts and Part || — Detailed Appropriation

Accounts (Annexure-G) for the year 2022-23;
[Placed in Library. For (i) and (iii) See No. L. T. 673/18/24]

Il. (i) Report of the Comptroller and Auditor General of India for the year
ended March 2022 — Union Government (Civil) - Subject Specific
Compliance Audit Central Autonomous Bodies — Report No. 3 of

2024;
[Placed in Library. SeeNo. L. T. 674/18/24]

(ii) Report of the Comptroller and Auditor General of India for the year
ended March 2022 on Management of Health Services in Indian
Railways and Management of Parcel Services in Indian Railways —
Union Government (Railways) — (Compliance Audit) — Report No. 5

of 2024.
[Placed in Library. SeeNo. L. T. 675/18/24]

MR. CHAIRMAN: Shrimati Nimuben Jayantibhai Bambhaniya.

Report (2023) of the Comptroller and Auditor General of India

SUHIHT ANTel, W AR e faavor @3 4 g 93 (sihelt fges
SRIHHTS SiHR): 78ied, § fH® iR AeTd@uied (i, Qhgl doi Jar
DI ) AR, 1971 DI GRT 19F & TGS (2) & AL "HRAY Qe R gRT
WTTHT BT YR g AR Faot=" & GG H YR & R d 3R A8TelEGTaNied
& UfddgT -9 ARG R -SUHIRHT JT19l, WTE AR ATdT-h a0 HATT BT 2023 BT
gferdes HRT 20 - (FTE SRATRIET) BT U Uiy (3si a2 few<l #) |1 yed
ERESCRIR]

[Placed in Library. SeeNo. L. T. 676/18/24]

REPORT OF THE COMMITTEE ON GOVERNMENT ASSURANCES

DR. M. THAMBIDURAI (Tamil Nadu): Sir, | present the Seventy Eighth Report (in
English and Hindi) of the Committee on Government Assurances.
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